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feel that there should be a very serious 

thinking on it. Even after fifty years of our 

independence, we are going to follow the 

system of British examination pattern. It is 

wrong. Even they have changed their 

examination pattern. The examination 

should be more positive as to how much a 

child knows. That should be the attitude. If 

students especially in the lower classes and 

up to 10th class are committing suicide, it is 

because they are unable to compete. I think 

it is a torture for the coming generation. 

Whatever you are going to say in the House, 

we would appreciate it. But I would suggest 

that in the next session of Parliament, we 

should have a full-fledged discussion 

regarding our education policy and more 

specifically about examination policy. I am 

making this announcement, Mr. Minister. I 

am making this suggestionl I would request 

the Chairman to give permission. Within 

one month's period, you will be able to 

collect all the information regarding it and 

all the suggestions you can get from outside, 

from experts, and come back to the House 

so that we can really evolve a good 

examination policy which will help our 

children. On these comments 

...(Interruptions). 

SHRI S.S. AHLUWALIA: What about 

the present problem? Let him react. 

THE DEPUTY CHAIRMAN: He would 
answer. 

THE MINISTER OF HUMAN RE-

SOURCE DEVELOPMENT (SHRI S.R. 

BOMMAI): Madam, I highly appreciate the 

concern and sentiments expressed by hon. 

Members about the future of students and 

the hardships they are facing during the 

examinations because of the question papers 

being lengthy, out of the syllabus and 

difficult ones. I would only say this. When I 

saw in the Press the news about these 

question papers, immediately I asked my 

department officers to have a discussion 

with the Chairman of the CBSE. He is 

seized of the matter. Again, about this 

mathematics paper, I read. Today, Members 

have also raised it. The matter will be 

thoroughly discussed with the authorities 

concerned and 
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 also with the Chairman and we would try to 

find the appropriate solution. 

So far as the policy of education and 

examination is concerned, I welcome the 

suggestion by the Chair. Let there be a 

debate. Let there be a discussion. From the 

day of Independence up-till-now, we have 

got a number of reports which experts have 

given. And we have been experimenting with 

the future of the younger generation. We are 

continuously going on experimenting with 

their fate and future. Therefore, I welcome 

this suggestion. Let there be a fullfledged 

discussion on the education policy as well as 

on the examination policy. Time may be 

given for that. But it may not be possible to 

get all the suggestions within a month. 

THE DEPUTY CHAIRMAN: Whatever 

you can get. 

SHRI S.R. BOMMAI: With whatever is 

possible, whenever a date is fixed for the 

discussion, I will prepare myself, I will place 

before the House what the view of the 

Government is so far as the education policy 

is concerned, so far as the examination policy 

is concerned. 

THE DEPUTY CHAIRMAN: Thank you, 

Mr. Minister. I assure you that we will find 

the time for it. 
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It should not be delayed. The results 

should not be delayed. 
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SHRI V. HANUMANTHA RAO 
(Andhra Pradesh): Madam, there is a 
serious issue about Almatti. ...(interrup-

tions) 

THE DEPUTY CHAIRMAN: What is 
the problem? ...(interruptions)... Please sit 

down. We are taking it up. She was not 
here. That is why I did not call hen I do not 
understand how Renukaji's ...(In-
terruptions)... Just one second. I will allow 
you, Mr. Sanjay Nirupam. I do not know 

how Renukaji's Special Mention or Zero 
Hour Mention went to number eleven 
because the Chairman Saheb had cleared it 
yesterday. ...(Interruptions)... 

SHRIMATI RENUKA CHOWDHURY 
(Andhra Pradesh): Yes, I know, I has 
asked him ...(Interruptions)... 

   

THE   DEPUTY   CHAIRMAN:   You 

don't need to get up for everything, 

Renukaji. You get up only when I ask you, 

please. I am trying to protect your right 

how it went to number eleven, I have no 

idea. I have the note from the Chairman 

that he had permitted it yesterday. Of 

course, the students' matter had to be taVen 

up first because that was very serious. I am 

not saying that your Almatti matter is not 

serious. It should have been second and the 

hon. Chairman has also written that. I do 

not know how it went to number eleven. I 

will find it out from the Secretariat how it 

went to number eleven. Now let this matter 

be over. The next would be yours. Okay? 

Fine? ...(Interruptions)... 
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(Interruptions) 

THE DEPUTY CHAIRMAN: This will 

not go on record. (Interruptions)... 

SHRI S.S. AHLUWALIA (Bihar): 
Madam, what is this? (Interruptions)... 

SHRI SANJAY NIRUPAM: * 

THE DEPUTY CHAIRMAN: It is not 

going on record. (Interruptions)... It will 
not    go    on    record.    (Interruptions)... 

SHRI SANJAY NIRUPAM: * 

THE DEPUTY CHAIRMAN: It is not 

going on record. Please sit down. (Inter-

ruptions)... Renukaji, aap-boliye. (Inter-

ruptions)... I am not allowing. (Interrup-

tions)... It will not go on record and it will 

not be reported. Please sit down. 

(Interruptions)... I said, "Please sit down". 

(Interruptions)... Please sit down. 

(Interruptions)... Please sit down. (Inter-

ruptions)... You cannot say anything. (In-

terruptions)... I am not allowing. It is not 
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     going on record. (Interruptions)... I will 

remove everything that you have said from 

the record. (Interruptions)... Whatever you 

have said I will remove from the record. 

(Interruptions)... Nothing is going on 

record. (Interruptions)... Please sit down. 

(Interruptions)... Please sit down. I am not 

allowing this issue of murder of some 

people to be used for political ends 

(Interruptions)... Please sit down. (Inter-

ruptions)... I am not allowing. Please sit 

down. Renukaji, aap-boliye. (Interrup-

tions)... Please. This is out of the record. 

(Interruptions)... I will remove everything 

from the record. (Interruptions)... Every-

thing is going out of the record. (Inter-

ruptions)... Everything is going out of the 

record. (Interruptions)... Mr. Ahluwalia, 

please sit down. Nothing is going on 

record. (Interruptions)... Please, order. 

(Interruptions)... Please, order. Don't react 

to that. (Interruptions)... I said, "Please sit 

down". (Interruptions)... I want you to 

behave in this House properly. Please take 

your seats. (Interruptions)... Nothing is 

going on record. (Interruptions)... What is 

this? Mrs. Renuka, why are you getting up? 

(Interruptions)... 

SHRI SANJAY NIRUPAM:* 

THE DEPUTY CHAIRMAN: I will 
adjourn the House for your misbehaviour. 
Keep quiet. (Interruptions)... I will adjourn 
the House, if you behave like this. 
(Interruptions)... When I say, "Keep quiet" 
I don't mean him aone; I meant everybody. 

This House should not be used for any 
political ends. I permitted him because 
some people died, some people were killed. 
(Interruptions)... 

SHRI SANJAY NIRUMPAM: * 

THE DEPUTY CHAIRMAN: Please 

keep quiet. If you are going to behave like 

this, I will never permit you to behave in 

this House in this manner. Please keep 

quiet. There is a limit to misbehaviour. 

Renukaji, aap boliye. 


